N
| TEM NO 202 COURT NO 1 SECTION I I B
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl) No(s).6386/2012
(From the judgenent and order dated 13/06/2012 in CRLA No. 169/2008,
09/07/2012 in CRLA No. 169/2008, of The H GH COURT OF H. P AT SH M.A)
NARI NDER SI NGH Petitioner(s)
VERSUS
STATE OF H. P. Respondent ( s)

(Wth appl n(s) for suspension of sentence and office report)
(For final disposal)

Date: 10/03/2014 This Petition was called on for hearing today.

CORAM :
HON' BLE THE CH EF JUSTI CE
HON BLE MR JUSTI CE RANJAN GOGO

For Petitioner(s) M. Tarun CGupta, Adv.

For Respondent (s) M. Suryanarayana Si ngh, AAG
Ms. Pragati Neekhra, Adv.
Ms. Tulika Prakash, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Perused the letter.
Li st after four weeks.

[ Madhu Bal a ] [ Savita Sai nani ]
Court Master Assi stant Regi strar

dat ed



